SESSION REVIEW – THIRTEENTH SESSION

   17th March to 04th April 2008
Dear

I am honoured to apprise you with the Business conducted by the Delhi Legislative Assembly in the recently concluded Thirteenth Session of the Third Assembly.

The Session commenced on the 17th March 2008 and was adjourned sine die on the 04th April, 2008 after holding fourteen sittings. A brief summary of the various business disposed by the House during the session is as follows: -

             Lt. Governor’s Address: 
Being the first session of the year Lt. Governor of Delhi, Sh. Tejendra Khanna addressed the House on 17th March 2008.


The Lt. Governor’s Address was debated in the House for four days and it was passed on 20th March 2008. 

Budget:


         Finance Minister presented Budget for the year 2008-09 in the House on 24th March, 2008.  Budget was debated in the House for three days before it was passed on 27th March 2008. Total eleven members participated in the discussion on Budget which was held for 5 hours and 32 minutes.

Obituary References: The House paid tributes to Amar Saheed Bhagat Singh, Rajguru and Sukhdev on Saheedi Diwas and observed two minutes silence as a mark of respect.

Reports Of The House Committees:  During this Session, Eleven Reports of various House Committees were presented in the House which is an all time record for this Assembly since its inception in   1993.



The following 11 Reports of the Committees were presented in the House during this session:

1. 15th Report of Business Advisory Committee.

2. 12th Report of the Committee on Private Members Bills & Resolutions.

3.  Special Report of House Committee on Rural Development.

4. 1st Report of Committee on Welfare of SC, ST  & OBC.

5.  1st Report of Committee on Women and Child Welfare.

6.  3rd Report of Committee on Government Assurances.

7.  4th, 5th & 6th Reports of Public Accounts Committee.

8. 3rd & 4th Reports of Committee on Government Undertaking.

Questions: Out of the 260 starred questions listed for answering in the House, 64 Questions were asked by the Hon’ble Members with 249 supplementary questions

Papers Laid on the Table: As per established tradition, Ministers laid copies of 23 notifications issued by their department concerned during Prorogation 

Legislative Proposals: Following Government Bills were introduced & passed during this session:

1.
Appropriation (No. 1) Bill, 2008

2.   Appropriation (No. 2) Bill, 2008

3.   Delhi Sikh Gurdwaras (Amendment) Bill, 2008 

Following Government Bills which were introduced in previous session, were also  passed during this session:

1. The Delhi Defacement of Property Prevention Bill, 2007

2. The I.I.I.T-Delhi Bill, 2007

Special Mentions:  The Members raised 118 matters during this session as Special Mention by which they drew the attention of the House on different issues.  On 22 issues, keeping in view the importance of the problem, concerned Ministers intervened and replied

Short Duration Discussion: Due to the time constraint only two Short Duration Discussions were held on the following subjects:-

   i)  " Power crisis and problem arising out of the privatization of power in Delhi." "
   The Minister of Power replied to the debate.

   ii) "Problems relating to unauthorized colonies."
   The Minister of Urban Development replied to the debate.

Private Members Resolutions: The following Resolutions were discussed by the House:-

	 1. “This House resolves that out of the total Budget of Delhi, Budget for development of Trans Yamuna be allocated in accordance with the proportion of the population, so that comprehensive development of the area can be achieved."

Withdrawn with the permission of the House after discussion.

	2.  “This House resolves that keeping in view the rise in price of building material and cost of labour, MLA fund be increased from the two crores to four crores."

Rejected by the House after discussion.

	3.  “This House resolves that for reducing pollution in Delhi, plastic bags be completely prohibited and use of crackers in various functions be completely banned and the prevailing law in this regard be imposed strictly.”

       Withdrawn with the permission of the House after discussion.


  The House was adjourned sine-die on the 4th April, 2008 with the rendering of the National Anthem (Jana Gana Mana).

With high regards.

Yours sincerely,
(Siddharath Rao)

Shri_______________

